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CP No. 8/ND/2009

Sri Thakur Sumit for petitioner. Sri Naresh Kaushik along with Chandan
Sharma for the respondent.

In the present matter, the Registry of this Tribunal by this courts’
order dated 14.11.2017 has been directed to make necessary
correspondence with the Registrar of erstwhile Principal Bench of the
C.L.B or the Principal Bench, NCLT, New Delhi for tracing out such
original document, which is reportedly in received back either by the
CLB or by this Bench.

The Registry is directed to issue reminder and furnish its report.

The matter to be listed on 26" F chipary. 2018
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Date: 23/01/2018 H.P. Chaturved,
Typed by Member(Judicial)

Jvoti
(Stenographer)



